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(b) if so, tbe purpose thereof ; and

(c) weather our anti-submarine frigates 
have been sent to Ceylon on the request of 
the Government of that country ?

THE MINISTER OP DEFENCE 
(RAKSHA MANTRI) (SHRI JAGJIVAN 
RAM) : (a) to (c). At the request of the 
Government of Ceylon some of our frigates 
were engaged in patrolling off the coast of 
Ceylon from 13th April, 1971 to 23rd May,
1971 in order to prevent illegal operation 
of any sea craft in that coast.

Cases of Food Adulteration

829. SHRI M. RAM GOPAL REDDY : 
Will the Minister of HEALTH AND 
FAMILY PLANNING (SWASTHYA AUR 
PAR1WAR NIYOJAN MANTRI) be pleased 
state :

(a) how many food adulteration cases 
were delected during 1968, 1969 and 1970 
separately ; and

(b) the steps Government propose to 
take to eliminate this food adulteration 
menace ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIVAR 
NIYOJAN MANTRALYA MEN RAJYA 
MANTRI) (SHRI D. P. CHATTOPADHY- 
AYA) : (a) The number of food adulteration 
cases delected during 1968 are 38488. During 
1969, 32499 cases have been detected in 21 
States/Union Teiritories. The information 
lo r 1969, from the remaining States/Union 
-Territories and for 1970 is being collected 
and will be placed on the Table of the 
Sabha.

(b) The provisions of the Prevention 
of Food Adulteration Act have already been 
made more stringent and the States asked 
to. ensure proper enforcement o f the Act.

A Central Unit has been set , up to 
check the menace of food adulteration

Rules in respect of inter-State offences and 
will help in giving technical guidance to 
State Governments.
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alongwitb the State Health Authorities con* 
"’ĉ rr»(pdf- l> e  Unit , will be mamly concer- 
ned with the functions prescribed in r u le  
9 of the Prevention of Food Adulteration (* ) 70,360 I




